governance issues particularly at cutting edge level. Accordingly, short term programs wz.
effective implementation of the Public Distribution System, Organizing Health camps, and
provision of drinking water facilities in addition to medium and long term measure for overall

development of area in time bound manner are implemented.

Further, under various central schemes like the Backward District Initiatives, Backward
Regions Grant Fund, Mahatma Gandhi National Rural Employment Guarantee Scheme, Prime
Minister's Gram Sadak Yojna, Mational Rural Health Mission and Sarva Shiksha Abhivan are put in
place which will go a long way in eliminating the situation and circumstances which the left wing
extremists attempt to exploit. Another step has been the Scheduled Tribes and other Traditional
Forest Dwellers (Recognition of Forest Rights) Act, 2006, which seeks to recognize and vests the
forest rights and occupation in the forest land in forest dwelling Schedule Tribe's and other traditional
forest dwellers who have been residing in such forests for generations but whose rights could not be

recorded.

Temporary headquarter of MHA in

North-East region
1033, SHRI BISWAJIT DAIMARY : Will the Minister of HOME AFFAIRS be pleased to state:

(a) whatis the reason that Government doesn't feel to discuss with the MPs of North-East
Region regarding the solution of issues demanded by extremist groups even after the failure of last 30

years; and

(b) whether Government can establish a temporary Headquarter of MHA for North-East
Region to deal with the extremists continuously so that the problems can be solved as soon as

possible?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Mestings of the Consultative Gommittee on Ministry of Home Affairs are
held periodically to discuss the security situation in the North-Eastem States, Security situation in

North Eastern States including Assam has shown improvement in the current year.

In Assam while tripartite dialogue is presently underway with United Liberation Front of Asom

(ULFA), a faction of ULFA led by Paresh Barua still continues to oppose the peace process.
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Besides, Tripartite talks are presently underway with Dima Halam Daogah (DHD)/N and DHD (Joel
Garlosa), Mational Democratic Front of Bodoland/Progressive (NDFB-P). The Government has
appointed a Representative to negotiate with these groups in order to speed up the peace process.
Gol Representative has also been authorized to initiate process of peace talks with National
Democratic Front of Bodoland (NDFB/Ranjan Daimary) on 18.11.2011. A tripartite Memorandum of
Settlement (Mos) has been signed with United People's Democratic Solidarity (UPDS) on
25.11.2011. In Meghalaya, talks with Achik National Volunteer Gouncil (ANVC) are continuing.

In Magaland, the Government has entered into Ceasefire agreement with National Socialist
Council of Nagaland/Isac/Muivah (NSCN/IM) and Mational Socialist Gouncil of Nagaland/Khapland
(NSCN/K). An interlocutor/Government  of India’s Representative has been appointed for

negotiation with NSCN/IM. Talks with NSCN/IM are continuing.

In Manipur, United People's Front (UPF) and Kuki National Organization (KNO) are currently
under tripartite Suspension of Operation (SoO) Agreement. A Tripartite Agreement of Understanding
with Kangleipak Gommunist Party/Military Council (KGP/MC)-Lallumba Faction has been signed on
sth August, 2010. Cadres of KCP (MG) who surrendered have now been rehabilitated .

Government has taken various steps to check militant activities in the North-Eastern region.
These, niter alia, include deployment of Para-military Forces and Army in the State, coordinated
counter insurgency operations by Armmy, Para Military forces and State Police, declaration of
Insurgent groups as unlawful association under the Unlawful Activities (Prevention) Act, 1947,
reimbursement  of  security related expenditure to the State Governments and
moderization/upgradation of State Police Force. Regular review of the situation both at State and

Central Government Level is being made.
(b) At present, there is no such proposal.
Maintaining choppers used tor anti-maoist operations by Pawan Hans
1034. SHRI MOINUL HASSAN : Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government is planning to reconsider to let Pawan Hans Helicopter Ltd. fly and

maintain choppers that are being used for anti- Maoist operations in Jharkhand;
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